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Abolition of Food Zones 

·1467. SHRI TULSIDAS DASAPPA: 
SHRI N. R. DEOGHARE: 
SHRI SAMAR GUHA: 
SHRI G. Y. KRISHNAN: 
SHRI K. M. KOUSHIK: 

Will the Minister of FOOD AND AGRI-
CULTURE be pleased to slate: 

<a) whether the Federation of AU India 
Foodgrain Dealers' Association has submitted 
a Memorandum demanding the abolition of 
food Zones; 

(b) whether the Memorandum has .alleged 
that all is not well with the working of the 
Food Corporation of India and cultivators 
are being foroed to sell grains to its agents 
below the fixed prices; and 

(c) if so, the reaction of Government in 
regard thereto ? 

THE MINISTER OF STATE IN THE 
MlNISTIlY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT' AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) Yes, Sir. 

(b) That Memorandum does not make 
any reference to the working of the Food 

Corporation. However, the Federation had 
separately circulated a booklet under the cap-
tion "The Food Corporation of India has no 
place in India Economy". 

(c) The Food Corporation of India, which 
was set up to work as a sole public sector 
agency for procurement and distribution of 
foodgrains in the country and to bring in the 
much needed discipline in the trade, has by 
and 1aqe been able to achieve this objective. 
For the first time during the past many years 
the prices of food grains in most parts of the 
country have shown a stable tendency. The 
Corporation has been able to give incentive 
prices to the producers and at the same time 
has ensured regular supplies to the consu-
mers at reasonable prices. The Government 
has a pragmatic approach to the question of 
zones. The question of zones is periodi-
cally reviewed before each harvest. When-
ever availability of a particular grain has 
improved, movement restrictions have been 
relaxed. 

New Sugar Factories iD Gularat 

·1469. SHRI P. M. MEHTA: Will the 
Minister of FOOD AND AGRICULTURE 
be pleased to state: 

(a> whether Government have received 
any proposals for the grant of IiceDceS for 
establishing Sugar Factories in Gujarat; 

(b) if so, the details thereof; am! 

(c) Government's reaction thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) to <c). Yes, Sir. Seven 
applications have been received for the grant 
of licences to establish new sugar factories 
<all cooperatives) at the following places in 
Qujarat :-

1. Chalthan, District Surat. 
2. Talala, District Sorath (Iunagarh). 
3. Talaja, District Bhavnagar. 
4. Gavadka, District Amreli. 
S. Supedi, District Rajkot. 
6. Gariadhar, District Bhavnagar. 
7. Matra. District Kaira. 




